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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL HYDERABAD BENCYH HYDERABAD%i
i
0.A.NO.. 350 of 1995, e
Betwean Dated: 18.8.1995,
J.Subbarayudu

“ee Applicané

2. The Chief Postmaster General, A.P.Circle, Dak Sadan, Abids, '
Hyd.
o Respondents
Counsel for the Applicant 3

: Sri. M¥¥ KXrishna Devan
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Hon'ble Mr. A.B.Gorthi, Administrative Membe
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0.4, 350/95. Nt. of Decision : 18-08-95.

‘applicant strongly urged befors me that the applicant is

ORDER

{ Az per Hom'ble Shri A.B, Gorthi, Member (Admn.) |
The prayer in this appiicatiun is Por a
dirgetion to the respondsnts to considsr the raquest

[ g JRSUUURER - —_—— - =

DP the amnliicsent PAar aneAimbEmosm b bn e
or as a Postman {Departmental) in ths aapartmgnt of

posts on compass sionate grounds,

s
24 Tha. applicant s#:athsr died in harness on

02-04~1986 while holding the post of Pastman, prabhlpadu

w0
Sub~Post ﬂFFica, Kakznada Division. At that;tlm; the

applicant yas a2 minor, The applirant nassed matrienlatinm —_
in March 1991 and immediately thersafter he approached '

the department with the rsguest for giving him appointment _ e

on compassionats giggnds to any gepartmental Group-D postg.

3 J In the reply statement Flled on bshalf of the
raqnﬁndents it is stated that the case of the applicsnt

was considsred bjuthéHE;;:le Sglection Committes on 8/12-12-94
and was approved for giving him appointment o the post of

|
Extra Departmantal Delivery Agent (EDDA). Th= said decision

was communicated to the applicant on 23-01-193@.

4 Shri Krishna Devan, learned counssl for the

an R
a magriculate and h%évson of an employse who died while
\ ,

working as a denartmental Pastman., In viesw of this it
|
would be more apurnprxate jgf thae department cunsxder the uvvk i

of tha gpplicant Por appointment to any of the regular
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Group-D posts or the post of Postman (Dspartmental) in
the department of posts.

in this submission made by the applicant's counsel, Tha
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I Pind that thgre is merit

department havino accepted justi?iéatinn-ﬁg giving compa-

i§ k,—

ssionate appointment to the applimmntpkhefﬁﬁshauld nou

consider him Por appointment to any regular Group-i posﬁ)

or TnNe posi i

Kept ?urﬁcmmpassimnate grounds,

D Lthicany L L R " —rm -
S bt B A
Accordingly this 0A is

alloved with a direction to the rgspondents to consider

the case of the applicant for compassionate agpointment

to any Group—Q_Pusﬁzﬁr to the pustlmf departmental Postman

in his own tidnfagainst the quota meant for such compassionate
N
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applicant the fact that hse has not accapted the of fer of

appointment to the post of EDDA.

5.

-

Respondents shall cemply with the above directions

within 2 periodg of thres months from the date of communicstion

af this order.

Copy to:-~

1. The

2. The
3. One
4.9 Dne
5. One
6., One
Ram/-

No costs.

. (A,8. Gor 13
Mamber ( Admno.

Dated : The 1Bth August 1995. ii 2
Dy. Registrar(Judl.,)

(Dictated in Open Caurt)

|
Superintendent of Post Offices, Kakinada Division, Egdt. A.P

Chief Postmaster Ceneral, A,P.Circle, Dak sadan, Abids, Hydf
copy to Sri. Krishna Devan, .advocate, CAT, Hyd. 4
copy to Sri. N.V.Raghava Reddy, addl. CGSC, CAT, Hyd. ~
copy to Library, CAT, Hyd.

spare copy.
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IN, THE (CENTRAL -ADMINISTRNTIVE TRIDTNL
HYDERABMAD BDfCH AT HYTIRARAD

L

© HON'BLE MR. A.B. GORTHI, ADWINTET A-
, TIVE MEMRER.

L MEMPER.

ORDER/JUD GEVENT : 8 ——

DATED? a ;2.57 - 1995, ,

MM.H./IL,.A.A}U.

XMITTED AND INTERIM DIREGTIONS TSSTED.

[

ISPOSED OF VITH DIRECTIONS.

- DISMIZSED.

: SJECTED. .
. k,////NG/SEE;;’AS TO COSTS.
k. \
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